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IN THE NATIONAL GREEN TRIBLINAL
PRTI'{CIPAL BENCH, NIEW DELI{I
OIIICINAL APPLICATION No. 693 12023

IN "11{E MATTER OF SUO MOTO : News item titled "Pollution Control Boards are the
rveak link" appearing in Deccan Herald dated 24.10.2023.

VAI(ALATNAMA

I, Smt I(oj Rinya, IFS, Member Secretary, Arunachal Pradesir State Poliution Control

Board in the above matter, do hereby appoint and retain Surendra Kumar, Advocate of the

Kolkata High Court & National Green Tribunal, Eastem Zone ,Kolkata to act and appear for

me/us in the above matler and on my/our behalf to conduct and prosecute(or defend) the

same and all proceedings that may be taken in respect of any application connected with the

same or any decree or order passed herein including proceedings in taxation and application

for Review to file and obtain return of documents and receive money on mylour behalf in the

said petition and in application for Review and to represent me/us and to take all necessary

steps on my/our behaif in the above matter. I/We agree to ratify all acts done by the aforesaid

advocate, in pursuance of this authority. I/we agree.

Dated,&.1.11..a*y of January, 2025

ACgfrED, CERTIFIED & IDENTIFIED

!ut.,'dv" 
\CtP^'w'

(Surendra Kumar)
Advocate for the
Petitioner(s)/Appeilant(gnesggradtf g s)

MEMO OF APPEARANCE
To,

The Registrar
National Green Tribunal
Principal Bench, New Delhi

Sir,
Kindly enter my appearance in the above matter on behalf of the Petitioner /

Appellant / Respondent.

Sut"t'et*o 
Wg

(Surendra Kumar)
Advocate for the

Petitioner(s)/Appel lant(s)4R.espo.pdent(s)

Tel.: +919433361866 Y
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